
From

To,

Sub:

Ref:-

Sir,

N
Copy to:

With reference to the above, I am directed to inform you that you have beengranted casuar leave on og.r1,2024, arong with station reave permission from theevening of o6'u'2024 ti, the morning of 11.11.2024. The District & sessions Judge,
cachar and in his absence, the next senior most Judlcial officer available at the station shall
remain in charge of your Court and Office in your absence.

THE GAUHATI HI
(HIGH COURT OF ASSAM, NAGALAND

Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Subhabrata Datta,
Member, MACT, Cachar.
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Dated Guwahati the t3 November, 2024.

Yours faithfully,

stl_
JT. REGISTRAR (VIGIIANCE)

t t3'tr -21

Casual leave.

Your letter No.SMACT/|4/I/5/647 dated 06.t7.2024.

I- 8 2

l. .The 
District & Sessions Judge, Cachar.

,-/ th" Project Manager, Gauhati High Court.

JT. R ISTRAR GILAN E)


